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. CHAITRA 22, 1906 (SAKA) Matters UIIder 39 

(Ii) Measures needed to improve Econo-
mic Cooditions of Weavers 
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{iii) DeJay in establishing steel proces iHg 
plant in Ghazipur 

SHRI ZAINUL BASHER (Ghazipur) : 
Mr. Deputy Speaker, Sir, Gbazipur dis-
trict of Uttar Pradesh is economi ally and 
~ndustrJally One of the most backward dii-
trict in U. P Patel Commi sion as far 
back as in 1964 recommended eSlabli.ll-
ment of heavy indMtries in that d' trict. 
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The people of that district have bee"J1 
demanding such industries for a very 
long time They w~re very much lad to 
hear the declaration 'of the then Mini ter 
cf Steel and Mines in ooe of the meetings 
of the C nsultative Committee attached to 
his Mini ... try regarding the e tablishment 
of a st J proce iDg plant in Nilkar Nagar 
in that district. The Government of U. P. 
has also offered sites for that plant. 
According to my information the site ha 
been selected for that purpo ~. 

Tbe work on the project has not yet 
been tarted. The Minister for Steel and 
Mines had informed me some time back 
that the project is in the formulation stage 

t the various levels. 

J urge upon the Government to take 
arly action for starting work on the pro-

ject. / 

(h) Need for relaxation in the restriction 
imposed on entry of Bang adc h traders 
to the weekly markets held at ,.riou 
phlCes of Khasi and Jajntia Hi I~ . 
District 

SHRI BAJUBAM R. HAR LUKHI 
(ShiJlong): Sir, the border people of 
Khasi and J intia hills in MeghaJaya have 
been facing severe economic hard hip 
in that they are not able to mRrket their 
agricultural produce at competitive prices 
due to non· coming of traders from BangIa 
desh on market day . Agriculture pro-
duce like oranges, betel leaves and arcae-

uts have to be sold to local traders at 
throwaway prices while the prices of tb 
es ential commoditie are b y nd tho pur-
chasing capacity of the people. The re-
ultant effect is that 95% of the people 

live far below the poverty lin. 

The non-cornio! of B ngrade h trader 
is reported J y due to entry re riction 
imposed at all check pOsts with the result 
that the entire trade and busines5 has 
become the sole monopoly of handful 
ef traders who are exploiting the iituati n 
t their advantag •. 
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[Shri Bajuban R. Kharl ubhi] 
I strongly urge upon the Government 

of India to take immedjate measur to 
relax the restriction and give regulated 
permission to Bangladesh traders to enter 
the weekly border markets at Dawki, 
Balat, Sheila, Lyngkhat, Mawdon and 
Majaio. 

<l> Cardamom Replantation Prol,!ramme 

SHRI XAVIER ARAKAL (Ernakulam) 
India bas an e timated hectare of 93,947 
of which regi tered area is 86.451 hectares. 
The main cardamom producing States are 
Kerala 60/0, Karnataka 3OY. and T ..1ml l-
nadu 10%. Average production per year 
is 3,433 M.T. and 50% to 60% productIon 
is exported, giving an average of 29.50 
crores per year. There i a strong com· 
petition from other cardamom producing 
nations. The majority of hold ings in 
India are small or medium siz s. The pro-
ductivity and production for the years 
1980 to 1983 is alarmingly negative; so 
to say, minus 29.3";0 growth rate is noted 
in 1982-8 i . This is mainly due to the 
lack 6f replantation, incentives, drought 
etc 

A survey conducted in the cardamom 
growing tracts revealed that about 30% 
of the cardamom plantations in the 
country totally perished on account of the 
drought during 1982 and early part of 
1983. Consequently the Board has pro-
posed a crash replantation proaramme for 
15,000 hectares on 10-8-1983 to the Mini-
stry. 

Production has dwindled considerably 
during 1982-83. Unless the Replantation 

rogramme submitted by the Board is 
cleared before 15th of April, 1954 one 
season for Replantation will be lost. In 
terms of money, this will account to a 
lOBS of Rs.. 15 crores per annum on SOO 
M. T. of Cardamom. I urge upon the 
Government of India to sanction the car-
damom Replantation programme in 
drought affected areas immediately. 
Otherwise further losses wilt be inflicted 
not only on farmers but the country also 
will also be losing considerable amount of 
foreian exchaoie earninis. 
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(vi) DirectioDs to F.C.I. for immediate 
purchase of wbent from punjab. 
Haryana and U. P. Mandie 
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(vii) Shifting of Ratilway Cro ing &ate 
between Chola aDd Sikanderpur Sta-
tion to a\,ert Accidents 

SHRI BANARSI DASS (Bulandshahr) : 
Under Rule 377 1 wish to draw the attcn- . 
tion of the hone Minister to the followina 
matter of urgent public importance: 

There was a railway crossing gate at 
883 K. M. between the stations Chola and 
Sikanderpur. Due to consolidation, this 
main crossing gate has become obsolete. 
There is a prosperous vilIC;lge Khanpur at 
K. M. 881. Across the Railway line, there 
is a high scbool and thi villaie inhabited 
on both sides of the railway line. Agri-
cultural fields also are aeros! tbe railway 
liDe. The cro sinl of the railway line by 
the villagers and achool-loiDg cJ:iildren 
is very hazardoUi. Last year. two achooJ .. 




